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Punjab, Rajputana, Travancore and
Visva-Bharati provide special certifi-
cate or diploma courses in Hindi.

(b) Some Universities have been
given grants for their Departments
of Hindi.

CONFERENCE OF VICE-CHANCELLORS OF
‘e UNIVERSITIES

*168. Shrimati Tarkeshwari Sinha:
Will the Minister of Education be
pleased fo lay on the Table of thz
House a statement showing:

(a) the main recommendations of
the Conference of Vice-Chancellors
of Universities and Chairmen of the
Board of Secondary Education; and

(b) which of them Government
propose to implement in the near
future?

The Minister of Education and
Natural Resources and Secientific
Research (Maulana Aszad): (a) A
copy of the Resolution passed at the
Conference of Vice-Chancellors of
Universities and Chairmen of the
Board of Secondary Education is laid
on the Table of the Sabha, ([See
Appendix 1I, annexure No. 18]

(b) Government propose to imple-
ment all the recommendations con-
tained in the Resolution, with the co-
operation of Universities, the Boards
of Secondary Education and State
Governments.

Youru Camrs

*170. Shri R. N. Bingh: Will the
Minister of Education be pleased to
state: :

(a) the number of Youth Camps
organised during the year 1854-55
(till the 81st December, 1854);

(b) the number of persons who at-

tended the same and the total grant
given therefor;

(c) whether any grants were also
given to non-official organisations for
such purposes;

(d) if so, to which organisation;
and
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(e) the amount granted to each
such organisation?

The Minister of Education and
Natural Resources and Scientific
Research (Maulana Azad): (a) 302,

(b) 88,552 youths have participated
and the total grant sanctioned is
Rs. 12,43,021.

(c) Yes.

(d) and (e). Rs. 3,97,224 to Bha-
rat Sewak Samaj and Rs. 9,000 to
Bharat Scouts and Guides.
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SUBORDINATE LEGISLATION

*182. Shri Jhulan Sinha: Will the
Minister of Law be pleased to state
whether the Ministries concerned
with the framing of subordinate
legislation have been apprised of the
recommendations of the Committee
on Subordinate Legislation in their
Second Report and instructed to take
timely steps in future to implement
those recommendations?

The Minister in the Ministry of
Law (Shri Pataskar): All Ministries
have been apprised of the recom-
mendations of the Committee on
Subordinate  Legislation in their
Second Report and the recommenda-
tions are receiving due attention from
the Ministries concerned.

SECONDARY ScHOOL TEACHERS

*183. Shri Punnoose: Will the
Minister of Education be pleased to
state:

(a) whether any reprueﬁtaﬁom
were received by Government from





